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Writien Answers

Vecational nsiuing to destitute children

1748. SHRIMATI RATAN KUMARI:
Will the Miaister of SOCIAL WELFARE

be pleased to State:

{(a) whether Governmeni have, sought
the support of UNICEF for providing vo-
cational truining to destitute children; and

(b) if so, w>hzl are the detatls thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
-CULTURE AND SOCIAL \WELFARE
(SHRI P. K. THUNGON):° (a) The
Master Plan o; Operations (1981—383) of
Unicef co-operation in India’s programmes
for children includes Unicef support for
Voca):ional training to destitute children.

(b) Gowernment of India and Unicef
have agreed thaf initialy Unicef will as-
sist the provision of vocational ° training
facilities fc. destitute children in six resi-
dential institv.:ions. )

Adult education in Onm

1749. SHR1 SHYAM SUNDAR MO-
HAPATRA: Will the Minister of EDU-
CATION AND CULTURE be pleased to
state: . ‘

(a) the number of voluntary social orga-
nisations which have applied for aid -for
adult education in Orissa; and

(b) the aumber of such orzanisations
which have received grant and the number
of applications still’ pending?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATIQN AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) and
(b) No frash applications of voluntary
agencies have so far been received from
the Government of Orissa under the Cen-
tral “Scheme of Assistance to voluntary
Agencies working in the field of Adult
Bducation” which has been revived since
April, 1982. However, the proposal of
ape organisaiion for setting wp of s Shra-
'mik Vidyapeeth is under ¢onsideration.

| RAJYA SABHA |

to Questiony 184
Water supply facilities h:«vilh{ges
1750. SHRI GHOUSE MOHUIUDDIN

SHEIKH: Will the Minister of WORKS
AND HOUSING bz pleased to state:

e

(a) what is the number of villages in _

Andhra Pradesh which were required to
be provided watér supply facilities as on
1st April, 1982;

{b) what is the pumber of villages

likely .to be covered during the ycar 1982-

83; and

(c) what are the details of the funds
provided by the Central Government for
the purpose?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) The number of identified
problem (villages in Andhra Pradesh which
were reqiired to be provided with drink-
ing water Yacilities as on 1st April 1962
was §5,719.

(b) According to the iuformation

available with this. Ministry,—tire—Star—"

Govcroment -has set a target of 2961
identified problem villages to be covered
with water supply
year 1982-83.

(c) Drinking water supply 's a State
subject. To supplement the resources of
the State Governments for this prog-
ramme, tl.e Centre gives grants under the
Accelerated Rural Water Supply Program-
ms (ARP). During the Sixth Plan (1980—
85), the amount allotted for the S$tate of
Andhra  Pradesh  under ARP is
Rs. 1,891.00 lakhs., Gut of this, Rs.
80298 lakhs have been released during
the years 1980-81 and 1981-82. During
the current year (1982-83), Rs. 180.00

facilities during the

lakhs have been released as the first in- -

stalment out of Rs. 358.50 lakhs allotted.

175Y {Tranferred to the 2nd Novem-
ber, 1982]

Perpetual Leases on Nazul Land in_ New

Dethi
1752. SHR1 SANGDOPAL LEPCHA:
Will the Minister of WOKKS AND
HOUSING be pleased to state:
{8) whether it is » fact that in some
areas of New Delhi many Perpetual



